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THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND FOR-
ESTS AND MINISTER OF STATE IN THE 
MINISTRY OF PROGRAMME IMPLEMEN-
TATION (SHRIMATI MANEKA GANDHI): 
(a) Yes, Sir. 

(b) and (C). The sports disciplines hav-
Ing rTI@dal winning prospects have already 
been Identified, as also the elite core of 
sportspersons from whom the final selec-
tions would be made They are being given 
intensive training In properly scheduled 
r.oachlng camps With necessary and appro-
priate support and back-up facilities. 

The periormance of these sportsper-
sons IS being regularly mOnitored Mid course 
correctlol"lsltmprovements In the training are 
al-;o made. wherever considered necessrlry. 

Review of Indira Sagar Project 

5975. SHRI MADHAVRAO SCINDIA: 
Will the PRIME MINISTER be pleased to 
state 

(a) whether the six-member committee 
apPolJ"lted by Madhya Pradesh Government 
to review the Indira Sagar prOject has In Its 
report submitted to Government In February 
1990 called for Immediate stoppage of work 
on the dam: 

(b) if so, the precise observations and 
reco",mendations of the committee In this 
reg1rd. and 

(c) the Government's reaction thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND FOR-
ESTS AND MINISTER OF STATE IN THE 
MINISTRY OF PROGRAMME IMPLfMEN-
TAT ION (SHRIMATI MANEKA GANDHI): 
(a) No report has been submitted by the 
CommIttee. 

(b) and (c). Question does not arise. 

Grants to Voluntary Welfare Organisa-
tion. 

5976. SHRI GOVINDA CHANDRA 
MUNDA: Will the PRIME MINISTER be 
pleased to state: 

(a) whether the Delhi Social Welfare 
Advisory Board/Central Social Welfare Board 
sanction grants-in-aid to the voluntary wel-
fare organisations underthe scheme "Socio-
EconomIC upliftment of poor women": 

(b) if so, the details of the grants-in-aid 
sanctioned to various voluntary welfare 
organisations in Delhi during the last three 
years, year~wlse; and 

(c) the number of persons benefited 
under the scheme during the above period? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY AND MINISTER OF STATE IN DE-
PARTMENT OF EDUCATION IN THE 
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (PROF. M.G.K. MENON): (a) 
The Central Social Welfare Board sanctions 
grant-in-aid to voluntary welfare organisa-
tions under the scheme of Socio-Economic 
Programme for the upJiftment of poor women. 

(b) No grants in aid have been lISanc-
tloned to any voluntary welfare organisation 
in Delhi under soclO-economic-programme 
dUring the past three years. 

(c) Does not anse. 

Central University Status to Tripura 
University 

5978. SHRI K B.K. DEB BURMAN: Will 
the PRIME MINISTER be pleased to state: 

(a) whether there has been any pro-


